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Head Office Virar,  

Virar (West),  

Taluka Vasai, District Palghar, Pin 401 303. 

Outward No.: VVCMC/TP/RI/600/025  

Date: March 11, 2025 

To, 

Mr. Charan Bhat  

Room No. 2, Vartak Compound,  

Near Akanksha Tower, Nalasopara (East). 

 

Subject: Regarding information sought under the Right to Information Act, 2005. 

Reference: Your application received at Vasai Virar City Municipal Corporation, Town 

Planning Department (HQ) on 04/03/2025 (Inward No. 8745/2025). 

Dear Sir, 

With reference to the above-mentioned subject, this is to inform you that your application under 

the Right to Information Act, 2005, was received by the Town Planning Department as per the 

aforementioned reference. Upon verifying the available records in the Town Planning 

Department in connection with your application, it has been found that the Vasai Virar City 

Municipal Corporation has not granted any RMC plant permission for the following survey 

numbers in Mauje Sasunavghar village: 

89, 90, 91, 92, 93, 94, 95, 96, 97, 98, 99, 100, 101, 102, 103, 104, 105, 106, 107, 108, 109, 110, 

111, 112, 113, 114, 115, 116, 117, 118, 119, 120, 121, 122, 123, 124, 125, 126, 127, 128, 129, 

130, 131, 132, 133, 134, 135, 136, 137, 138, 139, 140, 141, 142, 143, 144, 145, 146, 147, 148, 

149, 150, 151, 152, 153, 154, 155, 156, 157, 158, 159, 160, 161, 162, 163, 164, 165, 166, 167, 
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168, 169, 170, 171, 172, 173, 174, 175, 176, 177, 178, 179, 180, 181, 182, 183, 184, 185, 186, 

186A, 187, 188, 189, 190, 191, 192, 193, 194, 195, 196, 197, 198, 199, 200, 201, 202, 203, 

204, 205, 206, 207, 208, 209, 210, 211, 212, 213, 214, 215, 216, 217, 218, 219, 220, 221, 222, 

223, 224, 225, 226, 227, 228, 229, 230, 231, 232, 233, 234, 235, 236, 237, 238, 239, 240. 

Therefore, the requested information cannot be provided to you. (Enclosed: 01 copy) 

However, if you are not satisfied with this information and wish to file a First Appeal, you may 

do so within 30 days from the date of receiving this information at the following address. 

Address: Honorable Smt. Archana Dive, Deputy Commissioner and First Appellate Authority, 

Town Planning Department, Vasai Virar City Municipal Corporation, 5th Floor, Virar (West), 

Taluka Vasai, District Palghar, Pin No. 401 303. 

                                                  

                                                 Signed 

(Sheetal Jayant Chavan)  

Senior Clerk / Superintendent / Public Information Officer  

Town Planning Department  

Vasai Virar City Municipal Corporation. 
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